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Admission of Provisional Revoloutionary 
Government of South Vietnam to 

Non-Allgoed Group 

923. SHRI KEDAR NATH SINGH: 
SHRI P. C. ADICHAN : 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state : 

(a) whether at Ihe recent meeting of 
the non-aligned countries held al Lusaka 
an applicantion of the provisional Revolu-
tionary Government of South Vietnam 
was processed for admission to the mem-
bership of the non-aligned club; 

(b) whether Government's representive 
supported it and if not, the reasons there-
for; and 

(c) the precise stand taken thereat by 
tho Indian delegation? 

THE DEPUfY MINISTER IN THE 
MINISTRY OF EXTBRNAL AFFAIRS 
(SHRI SURBNDRA PAL SINGH) : (a) 
Yes, Sir. 

(b) and (c) It became evident at the 
Conference that general agreement could 
be secured on granting observer status In 
the Provisional Revol utionary Government 
of South Vietnam, and the Conference 
decided by consensus to do so on the pro-
posal of the Indian delegation. 
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